
Three Adjournment

Page 1

DISTRICT CASE TYPE CASE NO.

1 CENTRAL Suit for Recovery 26.11.2024 07.08.2025 254 13 2

Suit for Recovery 23.12.2024 08.08.2025 228 19 2

Suit for Recovery 13.07.2023 14.08.2025 763 18 3

Suit for Recovery 18.10.2024 23.08.2025 309 15 1

Suit for Recovery 07.03.2025 26.08.2025 172 26 1

Suit for Recovery 14.05.2025 30.08.2025 108 15 1

2 CENTRAL CS (COMM)/ 2170/2022 14.09.2022 27.08.2025 1078 23 NIL

CS (COMM)/ 219/2023 04.02.2023 30.08.2025 938 2 NIL

3 CENTRAL EX(COMM) 439/2024 05-10-2024 05-08-2025 304 0 1

OMP(1)COMM 381/2025 01-05-2025 05-08-2025 96 0 0

OMP(1)COMM 696/2025 29-07-2025 06-08-2025 8 0 0

EX(COMM) 185/2025 05-04-2025 06-08-2025 123 0 0

Suit for Recovery 125/2025 27-01-2025 07-08-2025 192 0 1

Suit for Recovery 841/2024 02-08-2024 08-08-2025 371 0 2

MISC.DJ 619/2025 06-08-2025 11-08-2025 5 0 0

Suit for Recovery 124/2025 27-01-2025 13-08-2025 198 0 1

EX(COMM) 341/2025 14-07-2025 14-08-2025 31 0 0

EX(COMM) 347/2025 18-07-2025 18-08-2025 31 0 0

Suit for Recovery 156/2023 24-01-2023 18-08-2025 937 0 3
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SH. VIDYA PRAKASH/ 
SH. SANJEEV KUMAR 
AGGARWAL, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-01

CS COMM-
1300/2024

OMP 
COMM- 
1009/2024

CS COMM-
1024/2023

CS COMM-
1141/2024

CS COMM-
283/2025

CS COMM 
528/2025

SH. RAJESH KUMAR 
GOEL, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-02

MS. DEVENDER 
KUMAR SHARMA, 
DISTRICT JUDGE, 
COMMERCIAL COURT-
03
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3 CENTRAL

Suit for Recovery 1220/2024 06-11-2024 21-08-2025 288 0 1

Suit for Recovery 1292/2022 23-05-2025 25-08-2025 1190 0 3

Suit for Recovery 411/2025 17-04-2025 26-08-2025 131 0 0

Suit for Recovery 193/2025 14-02-2025 26-08-2025 193 0

4 CENTRAL RECOVERY 04-09-2024 01-08-2025 331 DAYS 21 DAYS NIL

RECOVERY 28-04-2023 04-08-2025 829 DAYS 9 DAYS NIL

RECOVERY 09-08-2023 12-08-2025 734 DAYS 10 DAYS ONE

RECOVERY 05-06-2023 14-08-2025 801 DAYS ONE DAY NIL

RECOVERY 04-12-2024 18-08-2025 257 DAYS 12 DAYS NIL

5 CENTRAL NIL

6 CENTRAL CS (COMM) 2125/2022 06.09.2022 29.08.2025 1088 DAYS SAME DAY NIL

CS (COMM) 2351/2022 15.10.2022 30.08.2025 1050 DAYS SAME DAY NIL

CS (COMM) 2352/2022 15.10.2022 30.08.2025 1050 DAYS SAME DAY NIL

CS (COMM) 810/2024 27.07.2024 18.08.2025 387 DAYS 9 DAYS NIL

CS (COMM) 1368/2024 11.12.2024 01.08.2025 233 DAYS 8 DAYS NIL

CS (COMM) 63/2025 15.01.2024 08.08.2025 205 DAYS 6 DAYS NIL

7 CENTRAL CS(COMM) 212/2024 07.02.2024 02.08.2025 542 3 0

CS(COMM) 872/2024 12.08.2024 30.08.2025 383 2 0

CS(COMM) 421/2024 03.04.2025 27.08.2025 511 9 0

8 CENTRAL 12-11-2024 13-08-2025 266 DAYS SAME DAY NIL

MS. DEVENDER 
KUMAR SHARMA, 
DISTRICT JUDGE, 
COMMERCIAL COURT-
03

SH. ANIL KUMAR 
SISODIA DISTRICT 
JUDGE (COMMERCIAL 
COURT)

CS 
(COMM)/95

5/2024

CS 
(COMM)/71

4/2023

CS 
(COMM)/11

40/2023

CS 
(COMM)/92

2/2023

CS 
(COMM)/13

30/2024

SH. MANOJ KUMAR 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-05

SH. NEELAM SINGH,  
DJ COMM-06 TIS HAZRI 
COURT CENTRAL 
DELHI

SH. MUKESH KUMAR 
GUPTA, DISTRICT 
JUDGE, COMMERCIAL 
COURT-07

SH. GORAKH NATH 
PANDEY, DISTRICT 
JUDGE, COMMERCIAL 
COURT

SUIT FOR 
RECOVERY

CS 
(COMM)/12
38/2024
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9 CENTRAL NIL

10 CENTRAL NIL

11 CENTRAL NIL

12 CENTRAL NIL

13 CENTRAL CIVIL SUIT CS (COMM)/259/202314-02-2023 30-08-2025 928

CIVIL SUIT OMP (I) (COMM.)/388/202501-05-2025 30-08-2025 121

CIVIL SUIT CS (COMM)657/202504-06-2025 30-08-2025 87

CIVIL SUIT CS (COMM)241/202503.03.2025 30.08.2025 181

14 WEST NIL

15 WEST NIL

16 WEST NIL

17 WEST Execution (Comm.) 45786 45898 112 - 4

CS (COMM) 31-10-2023 06-08-2025 3

CS (COMM) 18-05-2024 30-08-2025 3

18 WEST NIL

19 WEST NIL

20 NIL

21 NIL

22 NIL

SH. DEEPAK GARG, 
DISTRICT JUDGE, 
COMMERCIAL COURT-
09

SH. AJAY PANDEY, 
DISTRICT JUDGE, 
COMMERCIAL COURT

SH. S.S RATHI, 
DISTRICT JUDGE, 
COMMERCIAL COURT

SH. RAVINDER BEDI, 
DISTRICT JUDGE, 
COMMERCIAL COURT

SH. M.K NAGPAL, 
DISTRICT JUDGE, 
COMMERCIAL COURT

SH. DINESH BHATT , DJ 
(COMMERCIAL 
COURT)-01

MS. VINEETA GOYAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

SH. RAGHUBIR SINGH, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03

SH. SANJEEV 
AGGARWAL, DISTRICT 
JUDGE (COMMERCIAL 
COURT)

Execution 
(Comm.)/16

0/2025

CS 
(COMM)/82

1/2023

CS 
(COMM)/44

1/2024

SH. AJAY GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

SH. NARESH KUMAR 
MALHOTRA, DISTRICT 
JUDGE (COMMERCIAL 
COURT)

SH. PULASTYA 
PARAMCHALA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

NEW 
DELHI

SH. BALWANT RAI 
BANSAL, DISTRICT 
JUDGE (COMMERCIAL 
COURT)

NEW 
DELHI

MA. HIMANI 
MALHOTRA, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-03 

NEW 
DELHI
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23 SOUTH NIL

24 SOUTH NIL

25 SH. SANDEEP YADAV SOUTH NIL

26 SOUTH NIL

27 SOUTH NIL

28 CS(COMM) 04/2020 06-01-2020 11-08-2025 2044 NIL NIL

CS(COMM) 920/2023 05-10-2023 14-08-2025 679 NIL NIL

CS DJ 993/2019 19-11-2019 25-08-2025 2106 NIL NIL

CS(COMM) 727/2022 21-07-2022 28-08-2025 1134 NIL NIL

29 CS (COMM)/482/202504/06/25 04/08/25 61 1 N/A

CS (COMM)/315/202519/04/25 06/08/25 109 1 N/A

CS (COMM)/44/201820/11/18 07/08/25 2452 1 N/A

CS (COMM)/112/202504/02/25 07/08/25 184 0 N/A

CS (COMM)/107/202503/02/25 11/08/25 189 0 N/A

CS (COMM)/233/202524/03/25 11/08/25 140 1 N/A

CS (COMM)/2838/202402/07/24 20/08/25 414 8 N/A

CS (COMM)/2923/202427/07/24 20/08/25 389 6 N/A

CS (COMM)/641/202123/12/21 22/08/25 1338 3 N/A

CS (COMM)/148/202518/02/25 23/08/25 186 4 N/A

CS (COMM)/359/202530/04/25 27/08/25 119 0 N/A

CS (COMM)/3805/202421/10/24 29/08/25 312 3 N/A

MS. SAVITA RAO, 
DISTRICT 
JUDGE(COMMERCIAL 
COURT)

MS. ANURADHA 
SHUKLA BHARDWAJ, 
DISTRICT 
JUDGE(COMMERCIAL 
COURT)

SH. SANJEEV KUMAR 
SINGH, DISTRICT 
JUDGE (COMMERCIAL)

SH. LOKESH KUMAR 
SHARMA, DISTRICT 
JUDGE(COMMERCIAL 
COURT)

SH. LAL SINGH, 
DISTRICT JUDGE

SOUTH-
EAST

MS. NIKHIL CHOPRA, 
DISSTRICT JUDGE

SOUTH-
EAST

Commerical
Cases
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30 SH. VRINDA KUMARI NIL

31 NIL

32 SH. BHUPESH KUMAR NIL

33 NIL

34 NIL

35 NIL

36 EAST NIL

37 EAST NIL

38 NIL

39 NIL

40 NIL

41 NIL

42 NIL

SOUTH-
EAST

MS. ANU GROVER 
BALIGA

SOUTH-
EAST

SOUTH-
EAST

MS. NEERA 
BHARIHOKE, DISTRICT 
JUDGE(COMMERCIAL 
COURT)

SOUTH-
EAST

MS. NIRJA BHATIA, LD. 
DISTRICT JUDGE 
(COMMERCIAL   
COURT-07)DIGITAL, 
SOUTH-EAST, SAKET 
COURT

SOUTH-
EAST

SH. RAJ KUMAR 
TRIPATHI, DISTRICT 
JUDGE(COMMERCIAL 
COURT)

SOUTH-
EAST

SH. DEVENDER 
KUMAR, DISTRICT 
JUDGE (COMMERCIAL 
COURT)

MS. RUBY ALKA 
GUPTA, DISTRICT 
JUDGE (COMMERCIAL 
COURT)

SH. SANJEEV KUMAR 
MALHOTRA, DISTRICT 
JUDGE 
(COMMERCIAL)-01

NORTH-
EAST

SH. BRIJESH KUMAR 
GARG, DISTRICT 
JUDGE, COMMERCIAL 
COURT-01

SHAHDAR
A

MS. KIRAN BANSAL, 
DISTRICT JUDGE, 
(COMMERCIAL COURT)

SHAHDAR
A

SH. SANJAY SHARMA-
II, DISTRICT JUDGE, 
COMMERCIAL COURT

SHAHDAR
A

SH. PAWAN KUMAR 
MATTO DJ (COMM-04)

SHAHDAR
A
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43 NIL

44 SH.VINOD YADAV NIL

45 NORTH NIL

46 NORTH NIL

47 COMMERCIAL SUIT 22.10.2021 14.08.2025 1403 NIL 2

COMMERCIAL SUIT 18.12.2021 14.08.2025 1335 NIL 2

COMMERCIAL SUIT 19.09.2024 20.08.2025 335 NIL NIL

COMMERCIAL SUIT 21.03.2023 23.08.2025 886 NIL 2

48 Commercial Suit 22-02-2023 06-08-2025 166 2 Nil

Commercial Suit 07-04-2025 13-08-2025 128 8 Nil

Commercial Suit 21-04-2025 07-08-2025 108 3 Nil

Commercial Suit 02-04-2025 25-08-2025 269 6 Nil

Commercial Suit 10-12-2024 05-08-2025 238 6 Nil

49 NIL

50 CS(COMM) 184/2019 16.11.2019 05.08.2025 2089 Days 18 Days Nil

CS(COMM) 31/2025 17.01.2025 13.08.2025 208 Days NIL Nil

CS(COMM) 177/2022 11.04.2022 14.08.2025 1221 Days 10 Days Nil

CS(COMM) 158/2023 28.03.2023 18.08.2025 874 Days 31 Days Nil

MS. PREETI AGARWAL 
GUPTA, DISTRICT 
JUDGE, (COMMERCIAL 
COURT)

NORTH-
WEST

NORTH-
WEST

SH. AMIT KUMAR, 
DISTRICT JUDGE, 
COMMERCIAL COURT

SH. UMED SINGH, 
DISTRICT JUDGE 
(COMMERCIAL) 

SH. RAJ KUMAR, 
DISTRICT JUDGE 
(COMMERCIAL COURT-
01

SOUTH 
WEST

CS COMM. 
263/2021

CS COMM. 
363/2021

CS COMM. 
466/2024

CS COMM. 
140/2023

SH. VIKAS DHULL, 
DISTRICT JUDGE, 
COMMERCIAL COURT.

SOUTH 
WEST

CS 
(COMM)/85

/2023

CS 
(COMM)/18

3/2025

CS 
(COMM)/20

2/2025

CS 
(COMM)/17

1/2025

CS 
(COMM)/63

0/2024

SH. AMIT BANSAL, 
DISTRICT JUDGE, 
COMMERCIAL COURT-
03

SOUTH 
WEST

SH. RAKESH PANDIT, 
DISTRICT JUDGE, 
COMMERCIAL COURT-
04

SOUTH 
WEST
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